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Monday, this the 11th day of April, 1934

SHRI N, DHARMADAN (J) '
SHRI P, T, THIRUVENGADAM (A)

Pradesp Kumar, ' : S ' ///////

90, B..Do Estaté, ’ . . -
Timarpur, Delhi=7¢ : : ess Applicant

By Advacate Shri 8,B. Raval

Vs

1. Union of India through
Director General of Employment &
Training, Ministry of Labour,
Shram Shakti Bhawan, :
New Delhi - 1,

-2+ Sub=Regional Employment Officer
(Technical), Sub-Regional Employment
Exchanga, Pusa, Nsw Delhi-12,

3+ The Director (Employment),
Delhi Administration,
2, Ballrey Lano,
Delhi-110 054. ' «s Respondents

By Ad\!ocate mI'S. M. Ngsud&h.

‘No_DHARMADAN (3J)

The lsamed counsel for the applicant submitted that since
there is no imierim order, he is not'pressing the original application.

Accordingly, the application is dismisssd as closed. No costs,
. _ B 7/ .
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